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 “चेतावनी : -मेल �रज़वर् ब�क द्वारा  डाक, एसएमएस या फोन कॉल के ज�रए �कसी क� भी व् यिक्तगत जानकार� जैसे ब�क के खाते का ब् यौरा, पासवडर् आ�द नह�ं मांगी जाती 
है। यह धन रखने या देने का प्रस् ताव भी नह�ं करता है। ऐसे प्रस् ताव� का �कसी भी तर�के से जवाब मत द�िजए।" 

Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details,   passwords, etc. It never 
keeps or offers funds to anyone. Please do not respond in any manner to such offers. 
 
 

 
 
 

RBI/2016-2017/79 
FIDD.CO.Plan.CO.BC.No.17/04.09.001/2016-17                                October 6, 2016 
 
The Chairman / Managing Director / 
Chief Executive Officer 
[All scheduled commercial banks 
(excluding Regional Rural Banks)] 
 
Madam/Dear Sir, 
 

Priority Sector Lending - Revised Reporting System 
 

Priority Sector guidelines were revised vide circular 

FIDD.CO.Plan.BC.54/04.09.01/2014-15 dated April 23, 2015. Accordingly, quarterly 

and annual monitoring formats for reporting priority sector lending were issued vide 

circular FIDD.CO.Plan.BC.No.58/04.09.001/2014-15 dated June 11, 2015. 
 

2. On a review, it has been decided to modify the quarterly and annual reporting 

formats for reporting priority sector lending. The banks are, therefore, requested to 

furnish data on priority sector advances, in the enclosed revised formats. The 

revised quarterly and yearly statements should be furnished to Reserve Bank of 

India, Financial Inclusion and Development Department, Statistics Division, Central 

Office, 3rd Floor, Amar Building, Fort, Mumbai – 400001, within fifteen days and one 

month, respectively from the date of ending of each quarter and financial year. 
 

3. Banks are further advised to furnish returns for quarters ending June, 2016 and 

September, 2016 by October 21, 2016 in the revised formats only. 

 
Yours faithfully, 
 
A.Udgata 
(Principal Chief General Manager) 
 
Encl: As above 
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